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Small Scale Iniustries in Punjab

*167. Shri D. C. Sharms : Will
the Minister of Commerce and Indus-
try be pleased to refer to the reply
given to Starred Question No. 317 on the
2nd of August, 1955 and state:

(a) whether Government have received
any report from the Government of Punjab
with regard to the establishment and deve-
lopment of small scale industries in that
State; and

(b) if so, whether it has been considered ?

The Minister of Commerce and
Industry and Iron and Steel (Shri
T. T. Krishnamachari ) : (a) and (b).
A statement is placed on the Table of the

House, [See Appendix I, annexure
No. 41).

Shri D. C. Sharma : In the statement,
I4 main items are listed. Qut of these
14 items, therc are 6 items above which it
is stated that the State Government has
cropped the schemes. There are two
other items about which it is stated that
the State Government has withdrawn the
schemes, About two icems it is stated that
they are under consideracion. May I
know if th: S.ace Governmant his advan-
ced any reasons for the dropping of
the schemes and also for the wichdrawal
of the schemes and  also if the Ceneral
Government has found those reasons to
be cogent and convincing ?

Shri T. T. Krishnamachari : The
facts arc not disputed. The Central Gov-
crnment is not in the position of an
appellate authority in a matter like this,
If the hon. Member wants more infor-
marion, he has got to address it to the

proper quarcer, that is, the Statc Govern-
mant,'

Shri D. C. Sharma : May I know
how long it will take the Central Gov-
ernment to take action on schemes 10
and 11, that is to say, creation of guaran-
tee fund under the scheme of the Siate
Government to guarantee loans advanced
‘by €>-operacive socicty banks to industrial
co-operative gocieties and staff for the
Directorate of Industries ?
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Shri T. T. Krishnamachari : So
far as item II is concerned, it will be set-
tled very soon. So far as item 10 s
concerned, the matter will t(ake a
certain amount of time, becausc it is a
matter of elaborate procedure and a question
of creation of an agency which cannot be
done within a short period of time.

Shri D. C. Sharma : May I know
the total amount of loan that was advanced
to the State during the last year for
these small-scale industries and the
amount that has b:en given to the Gov-
crnment during the current year and how
they compare ?

Shri T. T. Krishnamachari : The
amount sanctioned during 1955-56 to the
Punjab Government in respect of small-
scale industries has been Rs. 30 lakhs.

1 am not able to say what amount has
been disbursed.
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